
S. No. Name of Stakeholders Date of Receipt Amount Claimed
Amount of Claim  
Admitted

Nature of Claim
Amount covered by 
Secturity Interest

Amount Covered 
by Guarantee

Whether 
Related 
Party

% share in
total
amount of
claims
admitted

Amount of 
contingent 
claim

1 Omkara Assets Reconstructio n Pvt Ltd 7-8-2025 3,15,01,28,334.00 3148409457 Secured 3148409457 3148409457 No 0.99 0 17,18,877.00 0 0

Interest and Penalty 
amount admitted upto 
10th June 2025 and 
disallowed for 11th 
June 2025

1 Total 3,15,01,28,334.00 3,14,84,09,457.00 3,14,84,09,457.00 3,14,84,09,457.00 0.99 0.00 17,18,877.00 0.00 0.00

Annexure 3

List of Creditors as on 

Amount of any 
mutual dues, 
that may be set- 
off

Amount of 
Claim Under- 
verification

Remarks, if any

Details of Claim Received Details of claim admitted

29.07.2026

List of Secured financial creditors 

Name of the Corporate Debtor

Liquidation Commencement date

Chinar Retails and Infrastructure Private Limited

11.06.2025

Amount of claim rejected


